~IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERARAD BENCH HYDERABRAD,
0.,A,.N0.1013 ef 1995,
Betwampn _ Dateds 25.8,1995,
« G.Santharam,
2. Km. A.V.V.S.S.N.Padmavathi,
« AsJagannacdhacharyulu,

4. M-Nagarao.

5‘ N.V.S.Prakasaraﬁ-

6. K.S.Ramalingeswara rae.

7. Smt., V.Siipadma.

8. Smt, P.Srilexmi.

9, V.Venkanna,

10. Y.Kameswararae.

11, K.V.V.Satyanirayana. PN Applicanta

And

1. The Unien ef India representad by the Secretary, Department
eof Pests, Dak Bhavan, New Delhi-001,

2. The Pestmaster General, Visakhapatnam Regien, Visakhapatnam;

3. The Superinteandsnt of pest Offices, Amalapuram Divizien,
Amalapuram, ' :

4. The Chiel pest Master Ganeral, A.p.Circle, Hyderabad,

5. The Senier Superintendent &f pPest Offices, Hydorabad Seuth
East DlVJQlﬁn,‘HVOPride

6. The Senier Suprintendent ef Pest Offices, Hyderabad City
Divisien, Hyderabad.

7. The Superintendent ef Pest Offices, Kakinada Divisien, Kakinadas.

ore Raspendehts

Ceunse]l fer the Applicants : 8ri. T.V.V.S.Murthy

Ceunsel fer the Respendents | : sri, V.Bhimanna, addl. cgsc.

CCRAM®

Hen'ble Mr, A.38,Gerthi, Administrative Membar

centd:...2/-

—
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Cepy te:-

1, The Secdetary, Dspartment ef Pests, Unien ef India, Dak Bhavan,
New Delhi-001. - -'

9., The pPestmastaer Gensral, Visakhapatnam Regien, Visakhapatnam.

3., The Superintendant ef Pest Offices, Amalapuram Divisien,
amalapuram, '

4. The Ghief pest Mastar General, A.P.Circle, Hyd-001l.

5. The Senlier Superintendsnt ef Pest Offices, Hyderabsad geuth
Fest Divisien, Hydmrabad-27.

'6. The Senier Superintandent ef Pest Offices, Hyderabad

city Diyisien, Hyderabad-001.

. The
/superintend=nt ef Pest Offices, Kakimada Divieien, Kakiraeda,

One'cepy te sSri. T.V. V.U.Murthy, advecate, CAT, Hyd.
One cepy te sSri V Q;h& mﬂ,jthddl. cgsc, CaT, Hvd.

One spare CeDY.

Rsw/-

By —
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0.A.NO0,1013/95 ' ' Date of Order: 25,8, 095

X 28 per Hon'ble Shri A.B,Gorthi, Member (Admm.) |

t Al 1 \ o !
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Heard learned counsel for both the parties,
.
. s
2o The applicants are those who are initially

recruited andéd appointed as Reserve Trained Pool Postal
. ‘ e o | g

Assistants R.T.P. P.As), later regularised as Postal

"

Aésisténts. Tﬁgy state$ that Fhey had worked as RTP
- Postal AssiSténts for full 8 hrs, a day,and‘égoﬁdays

OXx more in igé calen@gg,gga{.ending 31st March, Accordingly
_their claim is Ehat tngy,areﬂentitled to Prodgptivity

Linked Bonus for the period that they worked as RTP PAs,

3. Similarly situated several employees approached
the Tribunal in various OAs and were allowed the benefit

' 1)
of payment of P,L, Bonus. Accordingly this OA too @llowed
AkiaﬂaAMWyrvmarﬁ*j;,x‘ 7 .
with a direction to the respondents to pay -the applicants
A .

Productivity Linked Bonus,provided the following conditions

“are fulfilledg . 7 /-
RUT-E
(@) The applicant had put in service as, Short Duty
Postal Assistants for minimum 240 days in each
year ending 31lst March,

L e s T

(b) The amount of PL Bonus would be basdd on the
average monthly emoulments of the applicant
determined by dividing the total emoulments
for each accounting year of eligibility by 12,

¥
\
i
!

(¢) The payment of PL Bonus will be Subject to the
@ nditions of the scheme governing such payment,

4, The respobdents shéuld-comply with the above directions

within a period of 3 months from the date of communication

{ A.B.Go;g:)((
Member (Admn, ) .

of this order, No order as to costs,

Dated : 25th August, 1995 j?y«ﬂ%ij*ﬁ

. .  @ils
( Dictated in Open Court ) Dy fleasrrm(Fudr')
cnl? - 3/,..-
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TYPED BY CHECKED TY

C_ZOMPARED' BY APPROVIDR BY 4 A

IN THE CENTRAL: ADMINISTRMNTIVE TRIBINAL
HYDERABMAD BEMCH AT HYDERABAD.

' ’ . '
HON'BLE MR, A.R. GCRTHI, ADMINISTRL-~
' TTVE MEMRBER.

MEMPER.

' o . Q__.__,__—-A
GRPER/JUDGEMENT ¢

DATED: Qﬁ?ﬂ 1995.

o) 0/3/a

a

I - :
ounio. 1013/ 77
TBNO RN T L)

AD&iTTED AND INTE?IM'DIRECTIOMS I=EUen,

__—"ALLOWED. !

DIQ OSED OF WITH DIQ“CTIO“S

DISMYSSED AS WITHDRAWN.

DISMI{SED FOR DEFAULT.
ORDEREDP/REJECTED.

NO QRDER AS TO COSTS.

Gllmal Admlmm twa "(‘r hunal l
DESPATCH

SR






